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CAT/I/ 12 

IN THE CENTRAL ;DMINISTRAT1VE TRIBUNAL 

NEW DELHI 

O.A. No. 	R.P.94/91 

tA;—Nt. 	in 	 - 

0 • A. 922/91 

	

DATE OF DECISION 	3Q422 	- 

X.bxjniasan _•_ Petitioner 

Advocote for the Petitionens) 

The General Manag' !9i.c.r<aiiway, 
Railnilayem, Sec.bad and another. 

Respondent 

J1r•  N .V.Rarnana ---MUcGSC 	Advocate for the Responaeiit(s) 

The Hon'ble Mr 	R-,BALASUBRAMN IAJ ,MEMBER (ADMN.) 

The Hon'bleMr 	T • CHANDRASEKMARA REDDY, MEMBER (JUD L.) 

Whether Reporters of local papers may be allowed to see the Judgement? 

To be referred to the Reporter or not? 

Whether their Lordships wish to see the fair copy of the Judgenwnt? 

Whether it needs to be circulated to other Benches of the Tribunal? 
McnpRaNi) —12 CAt186-3- I 2.86—i 5,000 

	

(ss) 	 (HTCSR) 

	

M(A) 	 M(J) 



IN THE CENTPAL ADMINISTRATiVE TRIBUNAL : HYDERAS?D 3ENCH 

AT HYDERABAD 

R.P.94/91 
in 

0 • A. 922/91 

BEThEEN: 

K.Srinivasan 

A N D 

The General Manager, 
S.C.Railway, 
Rai lnilayam, 
Sec uncierabad. 

The Chief Personnel Officer, 
S.C.Railway, Secunderabad. 

Date of order: 30.4.199 

Applicant. 

.. Respondents. 

Counsel for the Applicant 	.• Mr,P.V.Ravindra Kumar 

Counsel for the Respondents 	.. Mr.N.V.Ramana,Pddl.CGSC 

CORAM: 

HON 'B LE BURl Ft .BALASUBRAMAN IAN, MEMBER (ADMN.) 

HON'BLE SHRI T.CHANDKASEKHPIRA REDDY,Mfl4BER(JUDL.) 

(Order of the Division Bench delivered by 

Hon 'ble Shri K .Baiasubramanian, Member (Admn.) ). 



91,  

When this case was called today there was 

no representation from the applicant side, although by our° 

dated 23.4.92 the case was specifically posted for rejection 

today for default. Shri N.V.Raman3 leanned counsel for 

the respondents ii present. Heard. The GA was rejected 

on grounds of limitation vide our otter dated 21.10.91 

against which the present R.P. is filed. No error apparent 

in the decision taken is pointed out in this Review Petition 

and we therefore dismiss the same with no order as to costs, 

(it .BALASUEFtAMAN IN 

Mer&er(Mmn.) 

C 

(T . CHANDRAS EEHARA I/EDDY) 

Member(Judl.) 

Dated 3flth April, 1992 - 	
Py. flcgflLias(J) 

(Dictated in the Open Cburt) 	T 
To 

The General Manager, S.C.Rly, 
Railnilayam, secunderabad. 

The Chief Personnel Officer, S.C.Rly, securr2erabad. 

One copy to Mr.P.V.Ravind.ra Knna, Advocate 
1-1-261/18, Chikkadapally, Hyderabad. 

One copy to Mr.N.V.Ramana, £6 for Rlys, CAT.Hrd 

One spare copy. 

sd 
pvfll. 
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(7) 	- 
TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVEñ 3Y 

THE HONIBLE MR. 	
V.C. 

AND 

THE HDN t BLE 

AND  

THE HON 'kitE MR. T, CHANuyJ-m0 REZJDY: 
MEMBER(JIJDL) 

THE HON'BLE

-T 
1111k 	ROY S ME?SER(J) 

DatethJf%.. (t_1992. 

O&flFP / JUDöIIEFYT 

R.A./c.A./tNo c\k 
in 

TA.No 	 (W.P,No.. 	) 

pv m. 

and interim directions 
issu\d 

sed 

 Disp sed of with directions 

i?tmiè /< 

flismiss1 as Withdrawn 

Dismissd for ifau1t. 

M.A .OrreVRejected. 

No order as to costs. 
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